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among themselves to serve as 
members of the Committee on 
Estimates for the unexpired por
tion of the term ending on 30th 
April, 1959, vice Shrimati Renuka 
Ray and Shri Nemi Chandra 
Kasliwal resigned."

The motion vxu adopted.

P ublic  A ccounts C o m m it t e e

Shri Ranga (TeA li): Sir, I beg to 
move:

“That the Members of this 
House do proceed to elect in the 
manner required by sub-rule (3) 
of Rule 254 read with sub-rule 
(1) of Rule 309 of the Rules of 
Procedure and Conduct of Busi
ness in Lok Sabha, one member 
from among themselves to serve 
as a member of the Committee on 
Public Accounts for the unexpired 
portion of the term ending on 30th 
April, 1959, vice Shri T. N. Singh 
resigned from Lok Sabha.”
Mr. Speaker: The question is:

"That the Members of this 
House do proceed to elect in the 
manner required by sub-rule (3 ) 
of Rule 254 read with sub-rule
(1) of Rule 309 of the Rules of 
Procedure and Conduct of Busi
ness in Lok Sabha, one member 
from among themselves to serve 
as a member of the Committee on 
Public Accounts for the unexpired 
portion of the term ending on 30th 
April, 1959, vice Shri T. N. Singh 
resigned from Lok Sabha.”

The motion was adopted.

Mr. Speaker: The question is:
“That leave be granted to intro

duce a Bill further to amend the 
Representation of the People Act, 
1950.”

The motion was adopted.
Shri A. K. Sen: Sir, I introduce* 

the Bill.

12.34 hrs.
MOTION RE. APPRAISAL AND

PROSPECTS OF SECOND FIVE 
YEAR PLAN—contd.

Mr. Speaker: The House will now 
resume discussion on the motion 
regarding Memorandum on Appraisal 
and Prospects of the Second Five-Year 
Plan, which was moved on the 17th 
September, 1958 and the substitute 
motions Nos. 1 to 16. 18 and 19 moved 
thereto yesterday. Out of ten hours 
allotted to this motion, four hours now 
remain, excluding the time taken after 
5 p .m . yesterday.

Shri Satyendra Narayan Sinha may 
continue his speech.

Shri Mohammed Imam (Chitaldrug): 
I submit that the time may be ex
tended. Very few hon. Members from 
this side have taken part. As a matter 
of fact, only four as against 16 hon. 
Members from the other side have 
spoken yesterday.

Shri Braj Raj Singh (Firozabad): 
As a matter of fact, the hon. Minister 
took one hour and 37 minutes.

IMS hn.

REPRESENTATION OF THE PEOPLE 
(AMENDMENT) BILL

The Minister of Law (Shri A. K. 
Sea): Sir, I beg to move for leave to 
introduce a Bill further to amend the 
Representation of the People Act, 1950.

Mr. Speaker: What does Shri Imam 
want? Half an hour?

Shri Mohammed Imam: Time may 
be extended.

Shri Khadilkar (Ahmednagar):
Two hours more because it is an 
important problem.

*Published in the Gazette of India Extraordinary Part 11 —̂Section 2, 
dated 19th September, 1958.
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Mr. Speaker: Two hours? How long 

does the hon. Minister propose to take 
for the reply?

The Minister of Labour and Employ
ment and Planning (Shri Nanda): 45
minutes or so.

Mr. Speaker: What does the hon. 
Minister of Parliamentary Affairs say?<

The Minister of Parliamentary 
Affairs (Shri Satjra Narayan Slnha):
About what, Sir?

Mr. Speaker: About the extension of 
time for discussion on this.

We shall hear the hon. Minister's 
reply the next day. So far as today 
is concerned, let us spend the whole 
of today.

Shri Mahanty (Dhenkanal): How
can we? There is Private Members’ 
business.

Mr. Speaker: So, we may extend it 
by half an hour and put off the private 
Members’ business.

Shri Khadilkar: On Monday.

M -. Speaker: We can spend an hour 
more and sit till six o’clock today. The 
hon. Minister may reply the next day.

Sardar Hakam Singb (Bhatinda): 
There is a half-an-hour discussion.

Shri Bimal Ghose (Barrackpore): 
May I suggest that if, when we meet 
in the Business Advisory Committee 
today, we decide that the other Bill 
may not be taken up, then there will 
be time enough for extension in other 
direction.

Shri Mahanty: We will sit on
Monday—full day.

Mr. Speaker: Any way, let us carry 
on today; we shall see on Monday.

Shri Satyendra Narayan Siaha
(Aurangabad—iiihar): Mr. Speaker,
Sir, < was submitting yesterday that

the Planning Commission has not been 
scrutirtfsing the projects in detail and 
thoroughly with the result that 
revisions have taken place and the 
estimates of the projects too have gone 
up. The reasons advanced by the 
Planning Commission are that there 
have been certain difficulties, both 
internal and external. 1 would not 
go into the details of those difficulties 
because they have already been 
covered by hon. Members, who have 
preceded me, in greater detail, but my 
charge remains that the Planning 
Commission has not been wide awake 
in this respect and that we could have 
conserved some of our resources if 
they had been alert, watchful and 
vigilant.

I will mention one example and that 
is with respect to a very big drain 
on our foreign exchange resources on 
account of gold smuggling. Even this 
morning a question was tabled in this 
House and the hon. Minister of Finance 
did not disclose the figures of notes 
that we are importing on conversion 
from the Bank of England and thus 
losing foreign exchange thereon. I 
think the House knows that there is 
a wide disparity in gold prices pre
vailing in the Persian Gulf regions 
and in India. In the Persian Gulf we 
can get gold for Rs. 62.50, whereas in 
India it is selling at Rs. 105 per tola. 
The result is that it has become h 
very profitable business for the gold 
smugglers. They go to those regions, 
buy gold at a lower price, bring it to 
India and sell it at a higher price. 
This matter has been raised in the 
House several times by way of ques
tions and I was told that the Govern
ment have commissioned the services 
of a few motor launches to watch the 
coasts to prevent smuggling. Never
theless, smuggling is going ahead. The 
House will be interested to know the 
large amount of foreign exchange that 
we are losing on this score. In ft55-56 
we imported Rs. 10.2 crores worth of 
notes. In 1958-57 we imported Rs 22.9 
crores worth of notes. The figures for 
the rest of the year have not been 
given to us. But, my information i*
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that in 1957*88, the figure Is <as high 
as Rs. 46 crores and during the first 
halt at the current year, the figure 
has already reached Rs. 20 crores. My 
calculation is that in this respect, in 
the Plan period itself, we will be losing 
foreign exchange to the tune of about 
Ra. 160 crores to Rs. 180 crores with
out getting any benefit out of it for 
the country.

We have been exercised so much 
about foreign exchange. We have had 
to exclude quite a number of projects 
from the Plan because our foreign 
exchange resources became scarc*. 
Even though the situation has cased 
on that front by the promise of foreign 
exchange, we cannot but feel sorry 
that we have had to exclude ten 
Central projects and 64 State projects 
from the Plan. Why did it happen? 
The Planning Commission haB not said 
a word about it. They have not told 
the House what measures have been 
taken to prevent this heavy drain of 
foreign exchange resources. If they 
had been watchful and alert, they 
would have been able to stop it. The 
commissioning of a few motor launches 
alone would not do. 1 say this because 
notwithstanding these measures, as I 
had placed figures before the House, 
the import of note currency is increas
ing. This shows that gold smuggling 
is on the increase. I would ask the 
Planning Minister why he has not 
thought it fit to take the House into 
confidence. For the life of me, I could 
not understand the reason why the 
Deputy Minister of Finance would not 
disclose the figures. The other day, 
the Prime Minister laid on the Table 
of the House a statement showing the 
foreign exchange position. It did dis
close figures for 1955-56 and 1956-57. 
But during the last two years, I do not 
understand what situation has been 
created, what situation has developed 
that it is considered not in the interests 
of the State to disclose these figures, 
much less have they taken the House 
into confidence about the measures 
they are going to take. I would beg 
of the Minister of Planning to kindly 
give sufficient thought to this problem

Plan
and take sufficient measures to atop 
gold smuggling.

I have a few suggestions which I 
may put forward for consideration. 
There is a suggestion that we might 
notify a date or fix a date whereafter 
the notes circulating in the Persian 
Gulf regioins, where, it is well known 
to the* House, our rupee currency is 
in great circulation, would not be 
repatriated by us. I do hot subscribe 
to that view, because the circulation 
of these notes in those areas gives a 
certain prestige and it has also got a 
material value. We are expanding 
our industrial production. We will 
need some export markets. We do not 
expect to export our manufactured 
goods to western countries. Perhaps, 
the region falling between Pakistan 
and the Mediterranean, would be the 
proper places where we can export 
our goods. If our currency circulates 
in those areas, it will help develop
ment of the trade. I would not advise 
the Government to consider this 
measure seriously.

My own suggestion is that the 
Government should have two kinds of 
notes, one for internal circulation and 
the other for foreign purposes. We 
understood from the Deputy Minister 
of Finance that some rupee currency 
is required by the Government for 
their own purposes also. That will 
not stand in the way of printing two 
kinds of notes, one for internal pur
poses and the other for external pur
poses. We may call them convertible 
currency notes and non-convertible 
currency notes. Those for internal 
circulation will bear a different colour 
altogether and they wiU be considered 
non-convertible and they will not be 
smuggled out. If they are smuggled, 
the Bank of England will not be under 
any obligation to convert them into 
sterling. To that extent, it will pre
vent unauthorised persons going out 
of the country with our*currency. We 
can have another kind of note which 
will be called convertible currency 
notes or currency notes intended for
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foreign purposes. That note can only 
be given to* the holders of genuine 
passports, not otherwise. That would, 
to a great extent, in my opinion, pre
vent gold smuggling, because, in that 
case, unauthorised persons cannot take 
these notes out of the country and buy 
gold there at a lower price and come 
back to our country and sell the gold 
at a higher price and make a profit 
thereby, because these notes will have 
no value in the foreign market. 
The convertible notes will not be avail
able to them easily. This is the main 
suggestion that I am putting forward 
to the Planning Minister for his serious 
consideration. I would certainly like 
to ask the Minister this—We are 
exercised so much about it—When we 
have to show the utmost care in con
serving our foreign exchange re
sources, why should he not have taken 
any step in this direction? Merely 
saying that the Government are seized 
of this problem—how long are they 
going to remain seized of the problem 
and how long are they going to take 
to decide what measures are to be 
taken—does not help the country at 
all. The result would be, again, the 
Planning Commission will come for
ward with proposals involving further 
revision of the Plan. Therefore I am 
supporting my view that the Planning 
Commission has not been wide awake 
in this respect. It is their duty and 
obligation to take this House into con
fidence. We have taken so many steps, 
import restrictions, with the result that 
we do not import even materials neces
sary for the maintenance of our exist
ing economy. We do not import the 
minimum requirements in order to 
keep our industrial production going 
and we have a slow rate of production. 
Ultimately we realise that these things 
have not happened.

Another point is that we have got to 
take the utmost care in regard to the 
Plan—In the middle of the Plan, we 
come back sajgng that even the inter
nal resources are not coming tip. Our 
expenditure on non-planned Hems has 
gone up. I cannot understand the

reasons behind this. The Planning 
Commission has the Prime Minister as 
the Chairman and there are two or 
three important Ministers in it. The 
decisions of the Planning Commission 
carry great value. Whatever policy 
is laid down by the Planning Commis
sion, it should be implemented in the 
true spirit. The States are lagging 
behind. I can understand that they 
are not able to raise sufficient re
sources. But, I cannot understand why 
they should spend money over pro
jects not included in the Plan. This 
situation is not intelligible to me at 
least. Therefore, my submission to 
the Planning Minister is, he should 
once again go back to the Planning 
Commission and try to tighten up the 
whole administration and see that the 
Planning Commission’s responsibilities 
extend to seeing that the projects and 
policy laid down by the Planning 
Commission are properly implemented. 
With the prestige of the Prime Minis
ter at its back, 1 do not think it will 
be difficult for it to do.

Then 1 come to the home front. A 
number of points have been taken up 
by other hon. Members, 1 am not going 
to touch them, but I will certainly 
invite the Planning Minister’s atten
tion to the question of agriculture. 
Here also I say they did not act with 
the same foresight. They laid em
phasis on industry first. Thereafter, 
when they found that agricultural 
production had gone down, they woke 
up to their failure in this respect and 
said higher priority must be given to 
agricultural production, and they 
started saying that 2.5 per cent, 
increase is not enough to support an 
investment of this kind. Then, all 
sorts of measures have been taken 
since. I do not blame them now that 
they are not aware of the situation. 
They are fully aware of the situation, 
and they are laying emphasis on it as 
much as is necessary. I do not agree 
with other friends who say that they 
are not

But I would beg of the Planning 
Minister to take into consideration the
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Indian farmer in this who is pie pivot 
of all the agricultural operations. We 
have got to take his character, moods, 
temperament and attitudes into' con
sideration. While inaugurating the 
International Agricultural Economists’ 
Conference, the Prime Minister said: 
'The Indian farmer is a conservative 
man, and believes in his own methods 
and customs, and is difficult to change. 
He is not easily able to adapt himself 
to new technique9”. We have got to 
take that into consideration and lay 
emphasis on that.

The other day, in answer to a ques
tion, we were told that we have pro
duced 6.3 million acres of irrigation 
potential but it has not been fully 
utilised; only 4 million has been used. 
Why? One of the reasons suggested 
by the Deputy Irrigation Minister was 
the inertia of the farmer to adapt him
self to the changing situation or to 
new techniques, and to a suggestion in 
supplementary by Shri Tyagi it was 
suggested that it is also because of 
the betterment levy. If you are laying 
emphasis on agricultural production, 
why should you not think of granting 
some sort of concession to the farmers 
so that they may augment agricultural 
production? Give him some incentive. 
You are providing so many concessions 
to industry like tax, holidays, conces
sion in excise duties, development 
rebate etc. Why should you not start 
by giving farmers concession in the 
matter of supply of water for irriga
tion and electricity,.........

Shri Naushir Bharucha (East Khan- 
desh): And even fertilisers.

Sbrl Satyendra Narayan Sinha: I
will not go that far—so that 
they may start using the irrigational 
facilities that you are providing them. 
You are not going to lose much. I 
have seen your figures. I do not sup
pose you are going to lose more than 
Rs. 20 crores at the moat, and if you 
are going to take stringent measures, 
as indicated in your memorandum, in 
respect of agricultural income-tax, 
sales tax etc., that alone will give you 
that much money.

Plan
Mr. Speaker: The hon. Member

should conclude.

Shri Satyendra Narayan Sinha:
will take two minutes to complete.

Mr. Speaker: Each one of the hon.
Members wants to take some more 
time.

Shri Satyendra Narayan Sinha:
will finish just now.

I was telling you that you must give 
them some sort of development re
bate—you have got the analogy in 
the industrial sector—and you will be 
more than compensated in this respect 
by increased production, and later on 
by increased use of the facilities pro
vided by you. Therefore, I beg of you 
to consider this aspect, and if you 
want to raise internal resources, you 
can go in for stream-lining agricul
tural income-tax as well. Not much 
emphasis is given to that.

Then I would like to take note of 
the atmosphere of uncertainty which 
is hanging over the head of the Indian 
farmer. You have announced your 
intention of introducing land reforms, 
imposition of ceilings. I do not know 
how long you are going to take to do 
that. As far as I have been able to 
understand, in the existing situation, 
with the administrative apparatus that 
you have in your hands, I do not sup
pose you will be able to do it within 
the Second Plan period at least. With 
all our noble intentions, we will not 
be able to do that because in many 
of the States you have not got the 
necessary data and the statistics. 
Therefore, let us go over the question 
once again. Let us not have a doctri
naire approach or a faddist approach, 
if I may be permitted to say so. Let 
us go into the question once again 
calmly and quietly and see if we are 
in a position to do that or not. If 
you are not in a position to do that, 
announce a moratorium on your inten
tion, say, for ten ye«ra> so that the 
Indian peasant may be encouraged to 
put in his best in the land tat 
augmenting food production. If you
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want his co-operation, do that, 
and lor God’s sake, even if the 
Indian farmer is not going to 
utilise your irrigation facilities pro
vided by you, do not insist, he will be 
liable to pay betterment levy or tax 
or rates. That is something which I 
cannot understand because you know 
that in the country we use water pro
vided by the canal or the tubewell 
only when there is no rainfall. If 
there is normal rainfall, many people 
do not use this water, and yet you 
are making them liable to pay tax, 
instead of giving concessions, even if 
they do not use the facilities provided. 
What will it do? It will create a 
certain amount of resistance which 
will unnecessarily antagonise him. Do 
you expect the co-operation of the 
people, willing co-operation, with this 
sort of methods? Therefore, I beg of 
you to consider this. Try to focus 
your mind on the rural areas, and see 
the condition of agriculturist, what is 
his mode of thinking, what is the prac
tice that he has been following, and 
whether the kind of measures that you 
are proposing ere in consonance with 
these conditions or not Then alone 
you can expect your Plan to succeed 
and to succeed cent per cent, and you 
will not have the necessity to come 
again to the House with revised pro
posals and the grievance that resources 
are not coming up.

My last point is with respect to con
solidation of holdings. I have been 
reading your memorandum, and I have 
seen the speech by Shri V. T. Krishna- 
machari where he has said that con
solidation of holdings is not an isolated 
programme but an integrated part of 
the scheme of economic development; 
and then he has said that consolida
tion should not be restricted merely 
to redistribution of plots, it should be 
used for the complete planning of an 
entire area. This is what you have 
said, but is it being done? Last year 
also I raised this question.

villages where consolidation has been 
done. Yes, but for whose benefit? For 
the benefit of the large landholders, 
leaving out of account altogether the 
small landholders. Their land conti
nues to be scattered all over the 
villages. The result of this consolida
tion is. . . .

Shri M. C. Jain ^Kaithal): This is 
absolutely wrong.

Shri Satyendra Narayaa Sialia: It
is a fact, because I myself visited a 
village, and it has been mentioned in 
one of the reports which we submitted 
to the Estimates Committee. Many 
persons came and told me personally. 
I believe my own testimony, I will not 
believe yours.

8hri M. C. Jain: I have experience
of it.

Shri Satyendra Narayaa Sinha: You
may have got experience. I have my 
own experience. Many persons came 
and told me that their lands have been 
left out of account.

These small landholders should be 
brought into one compact area. That 
sort of thing has not been done. The 
concept of consolidation of holdings so 
far is that the lands belonging to one 
landlord, dispersed all over the area, 
should be brought together in one 
place; it has not been extended to mean 
that small landholders scattered all 
over the villages should be brought 
into one compact urea. 1 want Shri 
M. C. Jain to correct me on this point, 
because we studied this point when 
we went to see a community project 
area, and I have submitted a note 
to the Estimates Committee on this 
point. Last year also I raised it and 
I raise it now again. If you want to 
plan for the whole village, you have 
to take this into account and bring 
them into one compact block so that 
you can provide the necessary 
facilities.

You*have mentioned Punjab as your 
model. I went to one of the Punjab

Shri fkanast (Dausa): We have
heard quite a few Alumina tin*
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speeches yesterday from son* of the 
distinguished speakers who took part 
in the debate which is taking plkce 
at a time when already two years of 
the Second Plan have passed and we 
have entered on the third year.

Mr. Speaker: I will call Shri Jaipal 
Singh next.

Shri Naoshir fUuuocha: May I get a 
chance to speak?

Shri U. C. Fatnaik (Ganjam): 
Yesterday the Chair had announced 
that some others were to get priority 
today.

Mr. Speaker: Names were announc
ed, is it?

Shri U. C. Pataaik: Yes.

Mr. Speaker: I will find out.

Shri S. M. Banerjee (Kanpur): 
When was it announced?

Shri P. R. Ramakrtahnan (Pollachi): 
Nobody has spoken from Madras.

Mr. Speaker: I will try to give
opportunity to all.

Shri U. C. Fatnaik: Yesterday, 
before the last speaker began, there 
were two others, and I was one of 
them, and the Chair had promised, 
announced that I would get the chance.

Mr. Speaker: Whatever the Chair 
has announced I will continue.

IS hr*.

Shri Sonuuai: I agree with the hon. 
Minister for Planning that any plan 
(or a period of five years has got to 
x  flexible inasmuch as it is not pos- 
lible for any planners to assess the 
mpact of the unforeseen factors, both 
ntemal and international, that may 
irise during the period of the Plan. 
Wter all we have to learn by exper- 
ence and the method of trial and er- 
'or. Therefore, the difficulties that 
iave arisen in the implementation of 
he Second Five Year Plan have led

to this rephasing and readjustment of 
several projects. On the whole, Sir, 
we have nothing to be disappointed 
about the achievements of our country.
In this connection I would like to 
quote what the two man study team 
of the World Bank had to say. The 
team in a report of its assessment of 
the state of afeairs in India says that 
India has an “impressive record” . To 
have held together a multi-lingual 
Federal State with a population at 
nearly four hundred million, to have 
raised output at a sustained rate of 
two to three per cent a year and 
perhaps more with a little price infla
tion, to have built up almost from 
scratch the foundations of a modem 
industry and to have done all this by 
democratic methods is an achieve
ment for which there is no parallel 
in history.”

That is something of which the 
House and the country as a whole may 
be proud of. All the same at a time 
when we are engaged in discussions 
on the reappraisal of the prospects of 
the Five Year Plan, we have to take 
notice of the situation as it lies before 
us.

First I would like to draw the atten
tion of the hon. Planning Minister to 
certain glaring deficiencies that have 
come up in formulating the estimates 
for the several projects which we have 
taken in hand. We may take the ques
tion of foreign exchange first. The 
original asessment made in the Second 
Five Year Plan was that there would 
be a deficit of Rs. 1,100 crores. We 
are now told that the estimated deficit 
in our foreign exchange of Rs. 1,100 
crores has gone to well over Rs. 1,700 
crores. We find that our estimates for 
the steel projects went up from 
Rs. 350 crores as originally provided 
in the Second Plan to something like 
Rs. 500 crores and perhaps the actual 
amount may be even more than what 
the revised estimates tell us.

The Planning Minister told us She 
other day that if the whole industrial 
scheme of the public sector projects
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were to be executed today the original 
estimate ot Rs. 617 crores would go up 
to Rs. 815 crores. There may be some 
unforeseen factors which may lead to 
certain varia cions in the estimates of 
the various projects, but we have got 
to ensure that if our plan of economic 
development is to go on smoothly then 
our estimates for the various .projects 
will have to be based on a more cor
rect and scientific basis. Because once 
there is such a big variation in the 
estimates of these huge projects, it has 
its repercussions on the entire Plan 
as a whole and I think the hon. Plan
ning Minister owes it to the House to 
explain the reasons why such glaring 
deficiencies in the estimates of the 
various projects took place and why 
it was not possible at that stage to 
have assessed more correctly the 
various heads under which such wide 
variations have been found.

It is gratifying to learn that so far 
as the deficit in our foreign exchange 
resources are concerned, due to the 
efforts that our officers have made and 
due to the visit of our Finance Minis
ter, most of our immediate needs have 
been met and it looks now that the 
prospects of the remaining period of 
the Second Five Year Plan so far as 
foreign exchange requirements are 
concerned are quite hopeful. In this 
connection I would like to make a 
brief reference to what my hon. friend 
Prof. Mukerjee had to say yesterday. 
He was very much indignant about 
the policy of Government in regard 
to securing assistance from foreign 
democratic countries and from the 
World Bank and from the increased 
investments from foreign industrialists. 
He talked as if the Plan was threaten
ed with collapse. I would like to 
submit that our Plan is well on its 
way to a successful implementation 
so far as the core is concerned, but if 
the Government o f India were to 
follow the policy advocated by Prof. 
Mukerjee, I ‘ have no doubt that our 
entire economy would collapse and 
the whole plan would certainly come 
to a collapse.

Briefly, what Mr. Mukerjee advo
cated was that the private sector 
should be deprived of the valuable 
contribution they are making to our 
national economy and that the public 
sector should expand. In this con
nection I would like to stress what he 
said. The public sector should ex
pand without securing any assistance 
from any of the ‘democratic countries 
or from the World Bank or from any 
investment by foreign industrialists. 
In other words, it is quite easy to ima
gine the serious implications of the 
policy that he advocated. If we are 
to deny ourselves the assistance which 
is forthcoming from so many friendly 
countries or the World Bank and from 
the increased investment by quite a 
number of foreign investors, we can 
very well visualise the conditions 
which might prevail in our country. 
I do not want to labour the point, 
but I regret that a man of Prof 
Mukerjee's calibre should have made 
such irresponsible statements which 
may lead to disastrous consequences 
for all progress of our economic deve
lopment.

It is all very well to talk from a 
political point of view, but if we aw 
to face the realities of the situation, 
there is no doubt that we have to 
continue to depend upon assistance 
from our friends abroad to an extent 
that such assistance can be received 
without any strings. I do not see 
anything wrong in any friendly advice 
given by democratic nations and the 
World Bank. After all we may or 
may not agree with the approach or 
the advice given by the experts of 
the World Bank, but there Is no reason 
why we should not welcome any 
criticism of our economic policies 
from those of our friends who are 
genuinely interested in the econ om ic 
development of our country.

Coming to the question of our In* 
temal resources, reference has already 
been made by mono than one Men1'
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ber in regard to how the. additional 
resources raised by such heavy taxa-' 
tion have not been utilised in the 
planned development of the country. 
In the original Plan the Centre was 
expected to raise something like Rj. 
225 crores during the entire Five Year 
Plan period. As the hon. the Plan
ning Minister pointed out the Cen
tre’s efforts have resulted in additional 
resources by fr^sh taxation measures 
to the extent of something like Rs. 720 
crores and yet Rs. 500 crores have 
gone into either additional expendi
ture on Defence or in expenditure of 
a non-developmental character and in 
certain projects outside the plan. 
This is really a very serious state of 
affairs about which the Planning 
Minister should have told us much 
more than what he has said.

He indicated yesterday about the 
scope of substantial economy in cer
tain directions—20 to 25 per cent, in 
construction programme. Is it enough 
to give an indication? I quite remem
ber that at the time last year when 
heavy taxation was imposed there was 
a demand from all hon. Members of 
the House that Government must ex
plore each and every possible avenue 
to bring about the utmost economy in 
all directions so that these amounts 
that were being raised by such heavy 
taxation measures would not be uti
lised in anything except purely pro
ductive measures. But we are faced 
with a picture here today in *which 
we find that all the additional re
sources of Rs. 500 crores have been 
utilised in channels other than what 
is called as the core of the Plan. 
Even today, there is no clear indica
tion as to how the additional require
ments of Rs. 240 crores or Rs. 300 
crores or Rs. 350 crores, to which the 
latest reference has been made by the 
Planning Minister, are going to be met. 
We have been told that efforts will 
have to be made to realise part of 
these resources by additional taxation 
measure. I do not think there is any 
scope whatsoever both in the direct

as well as in the indirect fields of taxa- 
tion to get any substantial revenue 
from additional sources of taxation.

After all, when you resort to exces
sive taxation, you may have certain 
funds for certain projects of the Plan, 
but, on the other hand, you inflict 
injury on,the production and employ- 
mi 'it in certain other . fields, and 
thereby there is hardly any net gain 
to the national economy. 1 may, in 
this connection, give'the case of the 
textile industry. It is all right that 
by imposing a very heavy excise duty 
in September, 1956, Government were 
able to raise certain additional re
sources. But what has happened is 
that the textile industry has been 
crippled in such a manner that it wjll 
take quite a few years before it is 
able to recover its normal working. 
There has been a serious increase in 
unemployment, and the capacity of the 
industry to compete in the interna
tional markets has been seriously 
undermined. We are losing our ex
port markets. The pace of moderni
sation and renovation of the industry 
has been slowed down or greatly 
reduced. So, it means that if the re
sources for the Plan have to be utilized 
in a manner which will bring injury 
to one industry then you certainly do 
not secure a net gain to the national 
economy; one side of the economy is 
damaged though on the other side you 
are able to secure some additional 
funds for the other projects.

It is. therefore, in this context of 
the economic situation as it exists to
day, that the Planning Commission 
will be advised to seriously explore 
the raising of additional resources 
either by borrowings or by substantial 
economies which are possible in so 
many ways, about which an indication 
has already been given by the Plan
ning Minister himself.

It should also be possible to realise 
the targets of investment, employment 
and national incomg, even if there is 
some slight shortfall in the public 
sector projects. In this conn%ction, I 
may give the instance of the First
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Five Year Plan. It is well known that 
so far as the Public sector projects 
were concerned, there was a shortfall 
of something like 17 per cent in the 
total targets that were laid down, but 
even then we were able to realise the 
targets for national income and addi
tional investment simply because the 
private sector was able to overfulfil 
the targets assigned to it. Similarly 
it is possible that even in the Second 
Five Year Plan, if there is some short
fall in the projects of the public sector, 
if suitable opportunities are given in 
certain directions, the private sector 
should be able to compensate for that 
shortfall and bring about that increase 
in production which will enable us to 
develop our exports and enrich our 
economy in so many directions.

Reference has been made in the 
Planning Commission’s appraisal that 
the private sector may be able to 
achieve 70 to 75 per cent of the targets 
that have been laid down. But, on 
the whole, so far as the major indus
tries are concerned, I do not think 
there is any serious danger of the 
targets not being reached, except per
haps, to a slight extent, in paper or 
in chemicals.

So far as cement is concerned, the 
position at present is such that the 
supply is getting more and more 
comfortable, and it is becoming diffi
cult for the various factories to market 
taeir products. It is, therefore, neces
sary that the Planning Commission 
should revise the original target of 
15 million tons, in the Second Plan, 
for the cement industry. That target 
has got to be revised to a more realis
tic figure, and the targets laid down 
for cement have got to be readjusted 
in certain other industries where there 
are deficiencies.

What I mean to say is that by a 
readjustment of thte programme in the 
private «*ector, it is possible even in 
the remaining period of the Second 
Five Year Plan to increase investments

Plan

in a manner which will enable the 
targets of the Second Plan, so far as 
the national income and production 
and employment are concerned, being 
achieved.

Now, I would like to say a few 
words about agriculture also. 80 
much has been said 'recently in this 
Hoiue, in the other House and also 
outside in the country that I would 
not like to repeat what others have 
already said and what the preceding 
speaker had said about the manner in 
which the irrigation facilities have not 
been utilised. I quite agree with him 
that there is no reason why the Plan
ning Commission should not come 
forward for giving proper incentives 
to the cultivators on the lines on which 
the various industries are getting this 
development rebate and other incen
tives. Indeed, if necessary, the culti
vators should be allowed to utilise this 
water even free of charge. It does 
not matter if for an initial period of 
two or three years, the cultivators are 
attracted to realise the benefit even 
from the free use of that water, for, 
once they realise that benefit, it will 
be quite easy for the State Govern
ments concerned to have their better
ment levies. But in the context of 
the present situation, it is simply un
thinkable how such valuable irriga
tion facilities have remained unuti
lised simply because of a policy of 
levying certain charges which are not 
being, accepted by the cultivators.

Over and above that, I would like 
to say a few words about the supply 
of fertilisers. I think our supplies are 
woefully inadequate, looking to the 
needs of our country. I was going 
through ceitarn figures, and it appears 
that the yield in other countries as 
a result of the supply of these ferti
lisers is three to four times the yield 
per acre in our own country. With 
almost the same density of popula
tion as in India, U.K. and Italy con
sumed 37* 6 lbs and 28*3 lbs of ferti
liser respectively per acre as against
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I do not understand the policy of 
the Planning Commission in giving 
such a low priority for the establish
ment of additional fertiliser factories. 
In this connection, I would like to 
draw the attention of the Planning 
Minister to the great potentialities of 
a fertiliser factory in Rajasthan. A 
technical and commercial survey has 
been made thoroughly into the various 
aspects of the location of a fertiliser 
factory in Rajasthan, and it has been 
established that the cost of produc
tion of fertilisers in any factory that 
may be located in Rajasthan will be 
the lowest compared even to that in 
the factory at Sindri. But, still, that 
project has been hanging in the bal
ance. Even from the point of view of 
giving some preferential treatment to 
the backward areas, Rajasthan’s case 
is very strong. Still, in spite of re
peated representations to the Planning 
Commission and to the various other 
Ministries, that project is not coming 
up. After all, when we are using our 
valuable foreign exchange reserves on 
the import of foodgrains—we imported 
about Rs. 258 crores worth of food
grains during the two years of the 
Second Five Year Plan—it should not 
be a very difficult task for Govern
ment to establish a fertiliser factory 
which will cost comparatively much 
less; perhaps, with an outlay of 
Rs. 29 crores, it should be possible to 
establish a modem fertiliser factory, 
and the resources, both internal and 
foreign, for the establishment of one 
or two additional fertiliser factories 
can be easily arranged.

I, therefore, appeal to the Planning 
Commission that this aspect of the 
matter, namely, supply of fertilisers, 
should receive the topmost priority, 
and immediate steps should be taken 
to establish one or two more ferti
liser factories so that in the course of 
the next two or three years, the sup
ply of fertilisers will be such as will

I would now like to say a few words 
about productivity. The hon. Minister 
has said that so far as productivity 
is concerned, there is nothing lacking 
on the part’ of the workers, but still 
efforts  ̂should be made to improve and 
increase the productivity in the indus
trial sector.

My hon. friend Shri Asoka Mehta 
said that the textile industry was the 
most inefficient industry and that in 
spite of the protection that it had 
enjoyed, the industry had not been 
able to move forward, so far as its * 
competitive capacity was concerned. I 
would not like to enter into any con
troversy, but it is well known how the 
repeated efforts of the industry to 
introduce better and rationalised 
methods of manufacture have not been 
received with any favour or response 
from the responsible labour leaders; 
and here, I think, the Minister of 
Planning who also holds the labour 
portfolio could do a lot to impress 
upon our labour friends the advisa
bility of introducing rationalised and 
modem methods in the industry be
cause that alone could bring about 
better standards and better wages and 
better amenities for labour on the one 
hand, and on the other, help the 
industry to be able to compete more 
in the international market.

Now a new feature has arisen so 
far as exports of textiles are con
cerned. China has emerged so 
strongly in the export markets that 
even a highly industrialised country 
like Japan is feeling the difficulty in 
competing with textile exports against 
China. So you can very well realise 
the risk that the industry is facing in 
maintaining its exports of textiles un
less proper remedial measures are 
taken to bring about that reduction in 
the cost of manufacture which ^Jone 
will enable it to hold its own in the 
international market.
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There are ways in which the industry 
without causing any substantial re
trenchment or dislocation in the em
ployment of labour could manage to 
introduce rationalised methods of 
working, and I hope arid trust that 
the hon. Minister will See the gravity 
of the situation and will assist in the 
taking of such measures which will 
enable the industry to compete in the 
foreign markets.

Shri Jaipal Singh (Ranchi West— 
Reserved—Sch. Tribes): Mr. Deputy- 
Speaker, I rise to lend my support to 
amendment No. 2 in list No. 2, to 
which 1 am a signatory, which has 
been moved by my hon. friend, Shri 
M. R. Masani. I hope you will be 
sympathetic to me in permitting me 
to approach this problem in an un
orthodox and unconventional manner.

I would have liked, first of all, that 
this House had been supplied with a 
reappraisal of the Planning Commis
sion itself. Instead of the reappraised 
Plan I would have liked the House 
to be given full information about 
the planners. Who are they? What is 
their capacity? Are they in the right 
place? Should they be there? 1 think 
it is high time we gave serious 
thought to that and decided for our
selves whether the Planning Commis
sion as it is today should not be 
scrapped and remodelled. I do not 
want that the Planning Commission 
should be full of men who are cour
tiers of Government, as it were. 1 
would like to see there men, who are 
brave and independent thinkers, who 
will be fearless in their recommenda
tions. I say this because I find there 
is dyarchy as it were. You find peo
ple who try to defend the planners 
who themselves are not here. But 
they have to, as they are also part of 
Government That to my mind, is 
an ambiguous position. I think we 
should avoid i t

Now, my hon. friend, Shri Somani, 
has spoken. I had expected from him
• commercial approach to the whole

question of planning, but that he haa 
not done. Would any board of direc
tors have lasted a day longer if they 
had provided a balance sheet of a 
kind that the Planning Commission 
has? Bad planning, bad estimating, 
things going wrong, and then eventu
ally coming to us, all the time In a 
very apologetic fashion saying: “Well 
things have gone „wrong. We are 
sorry. We do not want to put the 
brake on! We must go ahead regard
less of what can be achieved or not. 
But here it is. Tighten your belts” . 
1 ask: is that planning? According 
to my conception, planning should in
clude not only economic aspects but 
everything. For example. I would 
like to see the Planning Commiss'on 
boldly telling us and recommending 
tovus here in Parliament that perhaps 
the Constitution needs to be radically 
amended; perhaps the conflicts that 
have been created by a federal system 
of Government in this country may 
be putting a brake to our better plan
ning, perhaps under a unitary system 
of Government we will be able to show 
better results.

Pandit Thakar Das Bhargava
(Hissar): Quite right.

Shri Jaipal Singh: We should not 
restrict ourselves merely to economic 
planning. I am more interested in the 
ennobling of man. Whenever I read 
these planning reports, I feel they 
are trying to impress me by their 
astronomical statistics by the amount 
of money they put aside for thiB and 
that. But as I go about the country— 
and I have travelled a lot, particularly 
in the jungle fastnesses—I find that 
these astronomical figures are being 
dissipated, wasted, in («rtravagancc. 
Battalions of so-called social welfare 
workers and private agencies, ever 
governmental agencies, more money 
spent in jeeps, petrol and the like than 
the benefit reaching the poor Adibasi* 
in the enormous fastnesses of th« 
jungles. Go to the Jharkhand araa 
and you will see things for yourself 
Have the Planning Commission got 
any jungle policy? Or do they n o
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•way from it saying that it.ia. a State 
subject? Our jungles can be the besi 
executors of a certain type of plan
ning.

We are building enormous dams. 
We have already very nearly com
pleted the DVC project. There is the 
Hirakud project and so many other 
projects. But what is happening? 
Why are we having drought in 
Palamau, Singhbhum and other 
places? Because of an improvident 
Government in this particular case the 
Government of Bihar. In the name 
of revenue, they are denuding the 
forests and hire the Planning Com
mission. says ‘grow more food’ . How 
are you going to grow more food when 
there is no natural rainfall?

You have your hydro-electric pro
jects, but what is happening in the 
DVC? When they wanted to build 
the Maithon Dam, the Leader of the 
House asked me: ‘Go round the
Santhal villages and tell the Santhals 
that they are going to benefit by this, 
they are going to get better lands and 
water for irrigation, they will be 
transplanted to better villages, and 
better houses will be built for them” 
Has anything of the kind been done? 
In 1950, water was beginning to be 
Impounded in the Maithon Dam. 
8 years later, I find that there are 
more than 300 villages, mostly San* 
thal, in their unsettled condition. 
Because they are Adibasis, nobody 
cares. They have not yet been re
settled. Year after year, I am assured 
that everything is going to be done.

Sir, why I raise this is this. Plan
ning must be concerted. We have 
seen over the food position that there 
has been a set-back in this federal 
set-up, in facing this particular pro
set-up, in facing this particular prob
lem. Now, politicians have been very 
much in the picture not only here but 
in other Assemblies also. And when 
I am thinking of this food problem, I 
am reminded of what Swift said, and 
I think it will be worthwhile if you 
permit me to quote It Be said:

“Whoever could make two ears
of com or two blades o f grass

grow upon a spot of ground where 
only one grew before would 
deserve better of mankind and be 
of more service to his country than 
the whole race of politicians put 
together

I say for the last portion "the 
whole race ®f Planning Commissioners 
put together"

This paper planning is. not going to 
carry us far. We have to be realistic. 
Food is the most important planning 
that we should do. But what are we 
doing? Take the case of my own 
area. In my area, the Government 
of Bihar are trying to consolidate 
holdings, regardless of what the peo
ple think. My contention is that in* 
any planning, in anything, that we 
undertake, we must carry the people 
with us. Take Prohibition. Are the 
people behind you? Or is it just a 
certain number of people who are 
obsessed bv certain ideas, with which 
I thoroughly disagree, trying to force 
something against the wishes of the 
people? I know consolidation of hold
ings is a good thing. But you must 
educate the people, make them under
stand that it is for their betterment

Now, take the case of the better
ment levy recommended by the Plan
ning Commission. They say: Raise
more revenue by betterment fees. 
That is going to scare away most of 
the people who are alongside the 
canals. I suggest: give them water 
free for several years. Then, when 
you see that they are making good, I 
think you are entitled to dividends, to 
charge betterment fees. But if from 
the very beginning, you are going to 
scare away the people, I am afraid you 
are not going to get the co-operation 
of the people. This is actually hap
pening.

We know about the Durgapur Bar
rage. Most of the farmers there are 
Sapthnig They do not want water. 
They say: “For centimes, we have got 
on without it  Never mind, ^ e  are 
not going to pay betterment fees'. 1
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am not trying to defend that kind of 
attitude. But what I maintain is that 
I think we should so plan that first 
■we have the people behind us. Then 
alone we shall be achieving success.

I have said that the Planning Com
mission has no jungle policy. It has 
precious little of what I might' call 
land policy. What is its educational 
policy? Under social service, we are 
told that so many crores are being 
given. To take a specific instance, 
there is the case of scholarships, 
awards for higher education at the 
University level to the backward class
es. Are you getting the benefit from 

-those scholarships or are you just 
multiplying the number of educated 
unemployed. What are you doing? 
Year after year I ask the Special 
Commissioner to give us figures in this 
House about the follow-up of Adivasis, 
Harijans and other Backward Classes, 
as to what has happened to them after 
they left the University. The Plan
ning Commission, I maintain, has no 
educational policy becau e it is clear 
it wants to leave things to the States. 
Today we are heading towards indus
trialisation and therefore education 
shall have to be geared to the require
ments of industrialisation. Has it hap
pened? Has it happened in the D.V.C.; 
has it happened in Hirakud? Where 
has it happened? They tell us that 
there are 8 Technological Institutes 
somewhere in places miles away from 
the industrial centres. Is that plan
ning, Mr. Deputy-Speaker?

The things that I have to say some
times may sound harsh. I would ex
pect the Planning Commission to come 
forward and point out to the country 
saying that after so many years there 
are many States where the judiciary 
is not yet divorced from the executive. 
In other words, when it comes to exe
cutive work in the field, in the district 
areas, what is happening? It is the 
same «nan, the magistrate who is going 
to execute your planning. He has got

so many things to do and nothing 
gets on.

I would like to go on now, if I may, 
to the question of our steel projects. 
Take Rourkela. I have been there 
several times, even recently. We 
heard of Rourkela long ago. We knew 
that about 52 villages would have to be 
evacuated. The pl&nt is coming up. 
From day to day we have been read
ing of communal and other troubles. 
Now, is that the atmosphere in which 
we want the steel plant to be con
structed? What is happening is that 
people have just been removed from 
the villages and they have not been 
given alternative land. There is the 
case of one particular village. The 
village site is here and their paddy 
fields are 20 miles away. That is the 
type of planning.

We are going to have a heavy 
machinery plant in my constituency of 
Ranchi at Hattia. 1 am very happy 
that the heavy machinery plant is 
going to be there. But, what kind of 
planning are we doing? For the rail
way that has to be constructed, per
manent way is being laid; but the 
alignment has not been notified and 
people have not been told that they 
will be given compensation. Con
tractors have been let loose to go 
rough shod over the areas where the 
permanent way has to be made. The 
planners only tell us that there is 
going to be a heavy machinery plant 
at Hattia. But what is going to hap
pen to the people who are going to 
be displaced? It is not known yet 
That kind of planning, I am afraid, is 
not good enough.

We have been told in this reapprai
sal that we are going to have very 
nearly 10,000 engineers. I am more 
interested in people of a lower grade. 
I would like to see in the industrial 
belt of Jharkhand, for instance, it can 
be in other places also, bat if Jhar
khand is to be the industrial heart of 
this country, education should have e
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technical bias so that the humblest 
is in a position to take advantage of 
the shape of things to come. That la 
not happening today. Rourkela is an 
instance. Do you believe that the 
people of Orissa are going to benefit? 
No; the whole world will be there, but 
not the Oriyas. That is why you are 
getting all these communal troubles.

What is happening in Jamshedpur? 
It happened not long ago. One State 
Minister had the impertinence to say 
that in Jamshedpur he felt that he 
was in a foreign city. That was a 
disgraceful statement India is one. 
But India being one does not mean 
that I should have no role of honour 
for myself and everybody is to be 
served at my expense. That is a 
position I am not prepared to accept. 
So, in our planning we ought to be 
human also. We assert that expanding 
ourselves in this linguistic pattern is 
madness. Why can't the Planning 
Commission come forward and say, 
*We have big things to achieve; drop 
this'. Have they the courage to do 
that? No. They would lose their 
jobs. One very eminent member, Shri 
K. C. Neogy, in fact had the courage 
to disagree. He is out. Is that what 
we want? We want people who are 
fearless. It is for Parliament to decide. 
After all, Parliament should be in 
possession of truth and not this cour
tier information that we get.

I would have liked, for example, 
the Planning Commission to have told 
Parliament that one way of raising in
ternal resources would be to scrap 
prohibition, which has failed. We are 
wasting crores and crores in trying to 
enforce prohibition. If the money 
that could have been there with us 
could have been utilised, intemper
ance education we would have been 
better off; instead of trying to make 
everybody a sinner. Even honest men 
have to break the law. You are com
pelled to do that Not only in the 
matter of prohibition but in so many 
other things also, good men have to 
become dishonest in order to survive.

Plan
I submit-we have very seriously to 

think of the man behind the plough 
because until we can solve our food 
problem I really do not know how 
you can ever get rid of the ignominy 
of importing food. There is no shame 
in importing food. In fact, I am proud 
that there are people in this world, 
whether on this side of the curtain or 
on the other side of the curtain, who 
come forward with assistance. I am 
not one who is afflicted by the source 
of supply. My friends on this side are 
very proud if things come from the 
other side of the curtain but they are 
ashamed if they come from the trans- 
Atlantic area. Help, if we must have 
i t  we must take it from wherever it 
comes so long as it is well meant. If 
it is genuine assistance I am not 
ashamed of taking help from anybody* 
We have been importing food for the 
last 30 years. It is not only ever 
since independence. What was the 
position when we were importing food 
from Burma? We were importing rice. 
We have not been self-sufficient in the 
matter of food for decades and decades 
and it looks, according to this system, 
that we will continue to mortgage our 
food future for many decades more.

So, I would like to lay emphasis on 
food as the priority in our core of 
planning. Therefore, we have to scrap 
the urban planning to a certain extent. 
Ours is a rural economy. In agricul
tural economy it is the villages that 
must come to the forefront And, to 
do that Mr. Deputy-Speaker. I sub
mit to you, in the Planning Commis
sion you will have to have some rus
tics who know where the shoe pinches. 
By rustics I do not mean ignorant 
people. I do not mean that. There 
is plenty of good material; robust 
common sense people who can tell you 
how you can produce food instead of 
people who are divorced from realities 
of village life.

Sir, I have great pleasure in sup
porting the amendment.

Shri Nanshhr Bbarueba: Mr. Depu
ty-Speaker, Sir, the reappraisal memo
randum far from being a reappraisal
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is really a confession of the basic esti
mates and the fundamental assump
tions going frightfully wrong. Sir, I am 
not one of those who feel that a crisis 
has arisen. I think it is a question of 
survival of the plan and fight for such 
survival. It is rather a pity that even 
at this belated stage this {louse is not 
being informed as to how we are going 
to get out of the mess which is of the 
making of the Planning Commission. 
1  do not kn6w what the planners 
think their duty should be. I do not 
understand why the Planning Commis
sion has not thought that the commit
ments would bunch up and would get 
into this perilous mess. The outstand
ing impression left on one’s mind after 

'‘going through the reappraisal memo
randum is that the giant problems are 
being tackled by pigmy and unscienti
fic efforts.

We must accept certain basic facts 
of our economy. Food production in 
the country is the biggest single fac
tor in queering the pitch of our eco
nomy. Yet, what do we find? It is 
the same things that we heard a year 
ago. These facts are being reiterated 
without any reorientation of outlook. 
The same story is being nauseatingly 
repeated that the irrigation potential 
is lying idle. I think the Planning 
Commission ought to resign, if after 
spending crores and crores of rupees 
on irrigation projects and creating an 
irrigation potential, we find that near
ly sixty per cent of the effort lies 
unutilised. Did not the Planning 
Commission and those of the Govern
ment in charge of these projects see 
that this would be the fate? Were 
they not prepared beforehand for that? 
If the Planning Commission and the 
Government did not forsee these sim
ple basic facts in our economy I won
der what else they can plan!

The inflationary pressure had start
ed when there was a rise of 14 per 
cent in the price level between April 
1959* and August 1957. That clearly 
indicated that inflationary pressures

had set in. In fact, inflationary proa- 
sures. started and made themselves 
manifest at the end of the First Plan. 
But what do we find? We have done 
nothing about it except adding another 
Rs. 150 crores to the size of the Plant

There is a limit to our deficit finan
cing but it does not seem to be the 
concern of the Planning Commission 
whether the limit is Rs. 900 or goes 
high to Rs. 1,000 or Rs. 1,200 crores; 
they seem to be unconcerned about it  
The balance of payments position con
tinues to be heavily adverse. Starting 
our Second Plan with foreign reserves 
of Rs. 750 crores in 1954, we have 
come down to well below Rs. M0 
crores; yet the drain continues unabat
ed. Let us appreciate exactly what 
our problem is so far as the internal 
resources are concerned. In the three 
years of the Plan, we are expected to 
spend about Rs. 2,400 crores. The 
balance of over Rs. 2,300 crores has 
to be found. But as has already been 
pointed out, the tax effort that has 
been made has been on such a big 
scale that not only the original esti
mates of Rs. 450 crores of additional 
taxation has been realised but also 
the gap of Rs. 400 crores has been 
covered I do not know whether there 
is any co-ordination between planning 
and expenditure. But we find that the 
more we tax, the greater are our defi
cits. The tax effort in 1957-58 was 
the biggest but that was also the year 
of biggest deficit Where does this 
money go? It seems there is no co
ordination between planning and ex
penditure. So, now the basic prob
lem is that we have to Had Rs. 2,344 
crores to be spent in the last two 
years. Where is the money to come 
from? In the reappraisal we find a 
hundred things but no answ«r to this 
basic question. According to the Plan
ning Commission this sum of Rs. 2,344 
crores has to be found for expenditure 
during the next two yean but they 
do not tell us where this will come 
from. The external resources gap also 
would be of the order o f Rs. 560 crores
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and 1  am inclined to think that before 
Hie Second Plan comes to an end it 
will be over Rs. 000 crores. We are 
also not told as to how this gap is 
going to be filled. It will be recalled 
that the hon. Finance Minister has 
gone on a mission to earn external 
assistance. I have seen newspapers 
saying that the mission has been a 
success. May I tell this House that we 
must not lull ourselves into false sense 
o f security? Th» mission of the hon. 
Finance Minister, Shri Morarji Desai, 
is a failure. Let us face facts. He 
has got a promise of £  40 million— 
about Rs. 52 crores—from U.K. An
other about Rs. 53 crores comes from 
U.S. in addition to the promise of PL 
480 assistance to the extent of 200 mil
lion dollars in the shape of foodgrains. 
We are not calculating the assistance 
in the shape of foodgrains. That will 
be handy if—God forbid—we have a 
lean year but if we have a bumper 
harvest, the assistance of 200 million 
dollars will not be so great a help. 
Taking all these into consideration, I 
say we may only rely on about Rs. 150 
crores as against the bunch of commit
ments which will be to the extent of 
Rs. 350 crores. Let us face this stark 
reality. The mission of the hon. 
Finance Minister has been a failure. It 
is the duty of the planners and the 
Government to tell the House clearly 
how we are going to make up this 
gap for this amount would be requir
ed in the near future—March 1959. 
There Is no reply to that. This is the 
type of appraisal that we have been 
given.

The Government has taken the usual 
measures such as credit squeeze which 
is useful but limited in its efficacy. 
There should be economy in adminis
tration itself. There is no effort what
soever to check the rise in the cost of 
the projects about which so much has 
been said. The worst offenders are 
the three steel projects—the apple of 
the eye of the nation, the apple that 
may coat more than the eye itself.

We have got tome import restric
tions but the limits have been reach-

197(A) LSD—5

ed. Our export efforts are so puny 
that we cannot even make up for the 
fall—let alone export promotion. Our 
exports have declined by over Rs. 50 
crores. With all our export promotion, 
we cannot even inake this up.

I am inclined to think that a radical 
change requires to be made. It is not 
merely the* question of fulfilling the 
targets. Forget all about it. It is a 
question of the survival of the Plan. 
I think a third reappraisal is urgently 
called for. If I were there, I would 
ask a panel of M.Ps. to examine the 
various projects. I would ask the 
projects to be divided into three cate
gories: those which are inescapable, 
highly necessary and very desirable. 
I will immediately scrap the two lat
ter categories. It is not merely i  
question whether we shall fulfil 75 
per cent of the physical targets. It is 
a question of the survival of the Plan 
itself and unless we take stringent 
measures, I am afraid it will be use
less. By way of stringent measures I 
would suggest even social services 
should be curtailed for two years. Not 
that I want them to be curtailed but 
there is no alternative and so they 
have to be curtailed to save the eco
nomy from collapse. If orders have 
not been formally placed for aircraft 
and stores, cancel them. Today the 
greatest danger to the nation is not 
a possible invasion from Pakistan or 
external aggression. The greatest 
danger which the nation is facing is 
the collapse of the Plan and that has 
got to be saved. The pity of it is that 
we still do not understand it. We have 
become bankrupt but we are not con
scious of that fact. This is what the 
Planning Commission has done to our 
economy. I believe the greatest ser
vice that the Planning Commission and 
the Planning Minister can do to the 
nation is to resign and make way for 
somebody who will see to it that a new 
orientation takes place.

The complete outlook has to be 
changed. The Planning Commission u 
moving in a rut It has acqui^d a 
one-track mind. It moves about
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round and round in maddening circles. 
That is not the way that a Plan can 
work. I should like to make this 
fervent appeal. Let the planners tell 
us first how exactly we shall meet our 
exchange commitments. We know 
that commitments have been made to 
such an extent that they are irrevoc
able; and they have to fee met.

Sir, I was astounded the other day 
to read the speech of the hon. Prime 
Minister where he has said that we 
shall fulfil our Plan; “why should we 
be afraid”. He said: “If we fail, we 
fail". That is what he said. It is not 
that “if we fail, we fail” ; it is that the 
nation collapses, the economy of the 

% nation collapses. What will this Gov
ernment do? At best it will resign. 
But, what will happen to the nation? 
That seems to be nobody’s business.

Today, Sir, the struggle is not mere
ly to find the internal resources or the 
external resources. You can have a 
few more crores by way of taxation. 
The question is one of saving the Plan. 
The Government must answer what 
they are going to do about it, If they 
can’t do that, then, I would say, in the 
interest of the nation the planners 
must resign.

Shri P. B. Ramakrlahnan: Mr.
Deputy-Speaker, Sir, after listening to 
the debate since yesterday, one thing 
which appears to me to be very clear 
is that most of the speakers have been 
drawing the attention of the hon. 
Minister for Planning that something 
should be done immediately for rais
ing the food production.

In the First Plan and also in most 
of the Second Plan emphasis was duly 
laid on conserving and also making 
available our water resources for the 
development of food. I am conscious, 
Sir, that the first priority should have 
been given to this for the production 
of foodstuffs. Again, I have also been 
told that there is an element in the 
Planning Commission which has been 
rather opposed to the production of

chemical •fertilisers. I do not want to 
give any credence to this, because I 
believe that that would be a very 
negation of scientific development of 
this country.

In the matter of production of fer
tilisers enough importance has not 
been given. Even though in the Second 
Plan provision has been made for 
the production of t five lakh tons of 
nitrogen, it looks as though, with 
these foreign exchange difficulties, this 
production of five lakh tons of nitro
gen may not come about. There is 
emphasis, of course, on the organic 
and also green manures, but there is 
less emphasis on chemical fertilisers.

I would like to suggest for the 
consideration of the hon. Minister that 
a decentralised production of fertilisers 
should be immediately considered. In 
the recent report that was submitted 
by the Development Council for Che
micals, .a detailed report of the re
quirements of fertilisers is given, and 
a very searching and also illuminat
ing thing has been brought out. If 
we import foodstuffs, one ton of food- 
grains costs Rs. 500 and if we import 
one ton of nitrogen it costs Rs. 1500. 
If wfe produce one ton of nitrogen the 
capital cost would be Rs. 2000. There
fore, if we import eight lakh tons of 
food grains it will cost us Rs. 40 crores 
by way of foreign exchange, whereas 
if we import one lakh tons of nitrogen, 
which would produce eight lakh tons 
of foodstuffs, it would cost us Rs. 15 
crores. If we put up a factory pro
ducing one lakh tons of nitrogen it 
«vould cost us Rs. 20 crores. I think 
this is sufficient proof for the Plan
ning Commission to go ahead with the 
development of fertiliser production 
in the country.

I would like to suggest for the con
sideration of the hon. Minister that 
this fertiliser production should be 
decentralised. It has been found in 
Europe, and lately in China, that a
10,000 tons annual capacity nitrogen 
plant is an economical plant If we 
could put up 50 plants of that nature,
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we could produce five lakh tons O'* 
nitrogen—-that is million • tons of 
ammonium sulphate. Even with this 
production I feel that we will not be 
able to reach our requirements of 
chemical fertiliser.

In this connection I would also like 
to draw the attention of the hon. 
Minister to one point. Madras has been 
using the largest^ amount of chemical 
fertiliser per acre so much so, if you 
look at the production figures you will 
notice that Madras has produced the 
largest yield per acre in the whole of 
India. Therefore, I am convinced that 
with the application of chemical fer
tiliser we can raise our production, 
not by 2 per cent or 2J per cent as we 
have done, but we can increase our 
production to almost 100 per cent.

Madras has used almost all its water 
resources. Every ounce of water has 
been used for irrigation and also for 
development of power purposes. Now 
we are mostly dependent for our water 
requirements on our neighbouring 
States. Most of the water, even though 
the catchment area is in Madras 
State, is flowing through Kerala un
utilised. I would like to suggest for 
the consideration of the hon. Minister 
that something must be done with re
gard to this in the Third Five Year 
Plan. Of course, negotiations have to 
be started even now with the Kerala 
Government, if this water is to be 
utilised for irrigation purposes. There 
is also the Andhra Government. If this 
Kerala water is utilised, we can imme
diately bring into cultivation a million 
acres of land which would produce, at 
the present average rate, half a million 
tons of food grains per year. This will 
make Madras almost a self-sufficient 
State in food; not only self-sufficient, 
but I am sure it will also enable 
Madras State to export some food
stuffs.

The other question that was raised in 
the House, and to which the attenflon 
of the hon. Minister was drawn, was 
the question of foreign exchange. The 
depletion of our foreign exchange has

Plan
been very rapid. I wonder whether 
the Planning Commission can absolve 
itself of the responsibility of the deple
tion. I for one would thipk that there 
has been a lack of co-ordination bet
ween the Planning Commission, the 
Ministry of Commerce and Industry, 
the Finance Ministry and also the Re
serve Bank. Sir, if any account had 
been kept and if any annual assess
ment had been made on the depletion 
of our foreign exchange resources, I 
am sure this would have been averted. 
I would now suggest to the hon. Minis
ter for Planning to have in his own 
wing at least an accounting section 
from where he can get from year to 
year an idea as to how much foreign 
resources have been used up and 
would be used up every year, so that 
we will not come to the predicament 
that we have come to.

Another thing is, estimates were 
submitted to the Planning Commission 
and after the project has been started 
it has been found on an appraisal that 
it is going to cost us much more than 
what it was originally proposed to be. 
It is not that it would cost 109 per cent 
more, but in some cases the plans have 
been revised so as to cost more than 
500 per cent. When estimates are re
vised to 100 per cent and even 500 per 
cent more, I beg to submit that they 
cease to be estimates, they become 
mere surmises. I think something must 
be done in this respect. Today en
gineering science has advanced to such 
an extent that such estimates should 
not exist at all. I would submit fo 
the hon. Minister that the Planning 
Commission should be expanded so as 
to include a section of competent en
gineers where all the schemes that are 
submitted to the approval of the Plan
ning Commission could be scrutinized 
before they are approved, so that such 
contingencies of upward revisions 
may be avoided.

14 hrs.

Another thing that I would like to 
emphasise is the economic utilisation
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of raw materials and the imbalance in 
the setting up of industries in different 
regions of the country. The South has 
been for many years agitated that 
most of the large-scale industries have 
been centred in the North, and this 
agitation is still going on. This should 
be seriously looked into. We have 
been told that we do not possess coal 
and so there is no possibility of sett
ing up a large scale industry in the 
South for the production of steel. Now, 
new methods have been evolved 
whereby smaller units could be set up.
I am referring here to the sponge iron 
that has been produced in Sweden and 
which has been used for the produc
tion of steel. Today the production of 
sponge iron in Sweden is to the tune 

‘o f 100,000 tons. This sponge iron has 
been used for the production of high- 
grade steels, for ball-bearing steels 
and so on. They found out that a 
plant of about 20,000 tons would be an 
economical unit. I commend this for 
the consideration of the hon. Minister 
and request that plants of a similar 
nature may be set up in the South 
so that the agitation that the South has 
been neglected will not be there.

Also, if the Planning Commission 
could have in its wing a research sec
tion which could go into the utilisa
tion of material, find out whether the 
raw materials that we are using are 
not being wasted and whether the raw 
materials are being properly utilised, 
I think considerable saving of money 
could be effected. I would like to 
point out here just one instance. 
Bagasse is a valuable raw material for 
the production of pulp, and this raw 

material could be utilized for the pro
duction of newsprint and also mostly 
for high quality paper. Today we are 
producing pulp from a scarce material 
like bamboo and also hard wood and 
using them for the manufacture of 
papeg*. But, if you could use this 
Bagasse pulp for the manufacture of 
paper and use the other pulp which is 
very valuable for the manufacture of 
staple fibre, can save a lot of 
foreign exchange. Today we are im
porting long staple cotton to the tune

of Second Five Year 
Plan

of Rs. 50 crores for our own consump
tion in the country, because the pat
tern <of consumption in the country re
garding textiles has changed. Staple 
Fibre can to a certain extent re
place long staple cotton. Now, I 
know the demand for long staple 
cotton has been rising considerably; 
and an attempt should be made to 
produce in the country long staple 
cotton that could be used for our own 
requirements and thus eliminate this 
Rs. 50 crores foreign exchange that it 
now being spent on it

With these words, I close.

TTO«T (TWTJT) : 3 W W

H H  «ilci VT?T 
t  qrrftTT JfrfrreR 5TTT

*  fv M  *t Tft iftr
'ttot fa  *tjt arit 1

%fa* ’srssfa % <tt

*F5RT fWT <T?aT $ fa  zfm rvf
% srr* 3  r̂t

Ttfrut t  ^  % ant f  5 €r
farrc #  vtf  *rsrnr *r?fr % 1

fnrrcT *frf v r f
jftSRT T O  VTW< ^  Weft
| ^  fa  ?nmr *R<snr vr
*T^T *r f*T% I « p r  fpr ^

% *rr*r fswW
litSRTVf VTWW

?rt TO* TT OTJS
if $  5  *?«ft f  tftr trrsft
sffcnrcv % *fr av#

^ r t  fTm fa  wnrr aft
f w t f o  IF

'R ft f
qr vr w it  flrcPT'
m*nrrfr $  1
v fW r  % iflr hpot to r
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«ft wnft  (fcpryr) : ifa wt?t

t 1

«ft Tm*r :  5̂T ̂ vt sftf̂rr

*fT*r % vt art fa f̂ mrn

aRjr r̂rff̂  f̂t WR vti «tr 

*nft fcm *m $• *ftr 33% *7* w ibi 

îrw 5T$f t « fârrft ft sfrwrc 
r̂nr % fgrq~  qft jftvi'qâ ^

t f̂at m TT'T «ft f̂rr h frrt ̂»mr

*rf̂ ?FT*r JTft ̂ I  tTfr tp&q 

VT T̂TT  ̂fa ?TPT faHTJft *rr &T »T 

W  ¥t lf?mT  TOR % fspr fJTfir̂

t I  JTf WJT WK  TIT «TCTto

ft?rr ̂ 1 *rr* ffptvcr ̂  it fa ?wr̂ 

r̂ fr fasrc qr#r ̂ f?w «rtr qtft % 

?w<rarT ̂ %fa* «rnft ̂ fat 

7T  fa?RIT | I

ct »nnrT  tfk f̂ R sftif̂r f̂r 

*rr fa r»,  vrtr wr *ptt |. w 
ft vn fTOtf  ̂? JTmr 5rt fa jpttct 

TOT  *TT fftr

*nj ?«,  f̂ t?  % l>r *mr m

TWT I I  wr Uf JTtaRT WT  I fa 

f«RT 5TTWT JRT# #1T Vt JRT <R% *TF 
Xo, n  «Tft 'TT ̂rf«r fâ I

<m faŵff % «i?ff % «rw «▼ ?rmT 

ft*rr fft t <rtf <rrr yt?

#$ I  WWW l̂ftWdT jflnw 

qfrri %  fa*rt fam <mr srt»wH



wfHT *mpfT t  • * if jfr^TT’ ^t fo r r  
irhiwr ^  iftv rr  *n^*r $  v f W
v m  vrt f«rar $ «it srmr ?nff 
■nmrr 1 i  f t  «Ef*nr
<Tt»TT I *WH WIT *ft *P* ft *TJTT t
ItPft «rnft v^*mr f  ^  m 
t  i

??ht ft  5fft*ft i «m  ijjrf^Jiw 
<tfz *rt *t Sftnr i 4*rtr * 
f»rrt tpt f w  sft  ̂ 11 qiTtTW
%  fa# <t>lfeHH^<. ¥T f*?PTT *Tfc* 
t  I %f̂ T f*T *  FT%?TT *T

«5ltr î HrZ' ^ ^ ĈTTT 
# f* * ft  »T t  I ^ W t  W
*nft ?tv ft=pmr  ̂ ^  f̂ T̂ nr $ i 
?tP w  * f t  % fa il  !WT '^TC tfHT? 
f w  ft l tRT ffm  Jjrqr #  TO R  *T 

?ft W  3T STfrRH ft# PTRTT,
^ff^r ^  fjfnrr i #
in ft  T̂fr «fV sr̂ lr ^ , <tt stft *  f o r  

^  forr ft i m  »ct*t qf*f 
* t r t  *Tff# f*T f i t  *  vt *n^r ftarr ft
?>3RT T lfo iH #  < P #  <TTf fr fiRTT ?Tft 

f**TT $ I

«r*R > n f vm rft tftarc ftriT ft rft 
^9Tt 'If T̂ <ftft <ftfT , W+H’ft %  fSPT 
ft# snrn «ftr 'jfe  *ftc* strt fanr 
snm  | %ft* wrc qf ^rniT *raT
ft I ?n ft 3*Tf?t *TT»T f t  T O T  I  I 

%fiR f*R Jffi *ft T̂T? *T Vft
i  'tt farcr# <smr ft w  <r*f *r
f*r f a r  w *  ^ R stm ftsrp ift i ifftRT 

w  TOTT «Pt ffW tft qnyaftftqt t  
ftnnft * * f  «nft a* *rtff vt,
f W f l r ^ ,  * r ^  ^  *ftr f o r m
* T * H ! T $ I  f»T < t¥  fft JTt^rr ft^H 
<nft sft*»TT €«W ft I

tut flpŵ r ift % «wiwt Pf nwr 
r̂ ^ n : 4 W  1 ^N»r Ht 5jnr
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forfar *  f5?r w it *?m ^ rmr «t*t 
Tfsr t  <wr&

Tt̂ TT >ft t  ? I W’TT qt«r *tT 
Tt̂  TTty WIT 5PTT m  Ŝ JrfjT?4flRTft 
*PTT5ft *m  ?ft t̂ V f t  filfi »T 
3o firrr z?r ^rarfe *rwr ft 

1 1 1  ^O c % lbl<»f . t^^R "
VSRf f t  flRFRft ft I ??PT ?TT*r 9N^» 
'ft^eft Vt VTT jfr c?TPT V Jf̂ r 
W T » R T I  JTf rft ST^t «TTft >m?ft ft I

3Rift3RT Tt ^  f  Vk VfC 
WT ^TT  ̂ftniT 5TT?TT ? ? T ^  f̂ *ft
%^pt % srfarf̂ ffgnfY % t r  ^ t 
^ f t  1 t o  «mr twrt< w  ^  f  1*

*T«H?fR ft I TO 5TTf ^ ?m
fvm r̂ Tt l^5k  fT̂ t f3 T ?PFt I

«w fm t  ttW ? t 3ft siitok

44H % f'iM M̂ Mi WTT
ft 1 arar q^rrr ^*r-
3ftfrjfr «PT 5T ^ t f«WT 3TRTT, 5W 
^  TT f̂?r 5ft ITT T O  3ft
R̂f, ir f̂ rrm vt ?rft fr?n 

*np  ̂ I <T> #■ ST*TT ^t T̂t̂ RT
T̂ffT I

3ft >MfcHiy*T f*T5=RTT ft *?  
tftfan ^  IT ?Ift f̂ RTT I *f r̂tr 
flrnrrr ^ ^rtt 'T ru  ft fv rn ft

ftTtfr^t w  fr®rn:
afTTHT I

? m  «rf<r ^ r  ft 1 ^
jft r  WFT% «TR ¥  5THT MlfflT g I 
?Tf  ̂ f̂ BPT % srit vi 1 m

# $ 3 t t ? * f t « f t  1 *rei5ft 
HTf«r  ̂ ^fi *w «n̂  ^
*ftfOT Hft <rt anft̂ r % M  t̂
^ftf̂ r w t fn ft Miff̂  1 w  ^
3ft ’TTT̂  Tt WTT ’Ŵ rt SM | ,  llpft 
TtTO <T5T, ŜTT ^  M-W*. frltVt
ttpptt  ̂ 1 *̂ ftPnr v*fkR f*i^
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W H T T  t  f ^ B T #  f t ^ T  ?ft
^T% sfaff i t  'hi <4<51 IftnT, fftlW T
w ^ t t  « r t r  *ft»flr i t  q r % f r p r  
* F f t  i fc fiq r  * * *  #  <?*> f j ? r  

wit mv^vT #q*R $  ^  fa  
g t#  ^ T T  m p T  i u s  W t  5 *
WTW ^  t  I ^  ^ f * R «
itrfam  a* ft fa* fir«r trfasrrar | i 
« r r *  f m ? r  ^  |  f i  aft * s t  
*rr€T t  f t  snrra t t  o tt  x ° 
w r ^ f r  t ftr  h  $  ?ft * »  f r r e r  w  t  i 
F T  ^ T c f  M  i f ts R T  i f  WTTT atfHTT 
^ T  F V S T  ^  I 3ft r T ^ T T ^ t  V T*T ^  ' J t f i t  
«tpt ^  3 * it  ftv  fen  
orraT ^ I IpT <̂a<̂  ^ fa  '-<* 
g f^ R - 'Trl%  *TTC *ft ^  I * $ F T  jfa T C T
i t  *rfHT ’ rr^t 1 1  f t  «rt̂ TT i t
•ItBI <sTl‘^ 'i  c tl% d ^ T  *TT^J*T
t*rtr «t̂ rr *nfr »t«<tt t  fa ^  *fprf 
i t  ?rnRT Ttsr Ttw *p ft antft 1 1

^  * t f t  %  5r n r  *rc
W < R  f^TVM t  I «TF5T *  t o  %
few nf l?fhFr9R % ITEST FT
fk v n r  i t  x t v  ? r t  1

5  fa  vtv^t ?«t % w ^x  *ftr
FT 3  ** w i sf?TT FT #* fTOT
i  ^  f>W *TW T f R t  1 1  FT <TJR:«IT
*T *T5 ^I ^MI T̂’BvT f t  "EFV f̂t $ I 
^ ^ T ^ T 'T T ^ f^ t3 ftf% ^ T T T O T fR  
W  T ^ |  I

f » r  « i t #  * *  i  f * t f  «*$  »n?r t
ft?  *f t 3 R T  t T f #  I  I F T ^ f  ¥ j * T  

fe rrr  «FT 2T W  JRT  ̂ *W t  • W w  
3RT «R «RW ih f  i^Tr ? FT% fa*T

W W H w rw rt? ^ r p r m  
|  f t  j f l w  i t  s r o r  

^  M  ^ t  c r r w  1w s t  i

^ iw  fa iP fN  «ft Fcrer t  f i  F r it  
w m  1 5r t f  v n #  #  
s f t *  f R r r t  ^ r  r t  y p m  w , ^ r
f^srnr, ŵ ft<T «*tr «r» t w

«fk fst ^r $   ̂ iftr *r?t <pjw
• Z T IF T T  V W A * f t < f t  ^ R T W T ^ R T H R W  
i t  V R i T  %  f ^ ,  ^ j S f f  i t  H P T  
qj^TR V m*T 3fT Jn^jicA mVTn^r 
m  ^ r i t  t m  « f t  w r  ^ t  v n n r  w r  
»m ^ ft «j7ti^ft i  IRT ^T ift^TT
i t  w m  ¥ t r t  ,«rr̂ t f  1 F ft i  t̂t»t
V T F T  q r ^ f  ^  t P R  !(o  v n n f t  T H T  

^  5 ^  X °  'J ,i^> f t < 4  T P T  
f  q f  ? T H  ^  I HTPT ^FPRT ^  t  

f i  f t  j f f ^ T T  %  t * t  i t  n m  f « 5  ^  
m i T ^ f t ^ ^ o t ^ j r s i ^ T  t^ T  s s i r  
^ i t ^ f N t f  1 ^ * f t  T «r
«F5 t a rra n r 1 * j f f  ^  ^sr
3TXT wft^T 5trTT |  I FT ^  ^
5ffr̂ T 5TRT ^Tf̂ - I $ $  %m qr- 
f»Tf̂ KfH fai fq^T i t  ffVITrIT ^ l f W t, 
¥TW ^ tr̂  TR  T1RT «ftT
f W ^ T  W T  I fWRT
9 ?  « F R  R ^ t  f t  ^TR TT I

<nm*rei mhwv t tw  trrrit
^ T  ¥THT ^Tff$ I

i t  TW  ̂ : Jm  t  f i  FT
ITt ^  sft^TT VTTHV i t  trhRT
p l r  f t  v t r  f ^ * r  t o t #  w r f ^ F  1
FT% f*RT i t f  V ^ l  R̂ tN t f'tS'H 
W ? T T

<rfMV mpiAiif (Pw w t )  :
O T T P TOT * n j f e r ,  C T R ^ r H  J t « r r  #  
f i  i ^ ^ ^ r l i  f t  o t f h  ^  v! 
^ w n p T T ' f i ^ f r f  f t r  a i | t  a ip r  ? H t  i  
VPT V T # i r  ^ n r  f t? f t  | ,  ^

« i k  W f l f  * T  ft^TT i l i w w ^
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ftw iz  \ —
fp fa T ^ fa t r T  1 aft^r 5f^|twr 
I , h#
1 1 *p?— q v  « r  *rm
li{l fT  flfST ^ I

Mr. Depaty-8pemker: If the House 
would like to sit half an hour longer, 
we could push the non-official busi
ness by half an h&ur.

Shri S. M. Baaerfee: There is a 
Aalf-an-Hour discussion at 5-30 p.m.

Mr. Deputy-Speaker: So, we shall 
begin the non-official business at 3 
O’clock and continue up to 5-30 and 
then shall have Half-an-Hous discus
sion up to 6 O’clock. In the case of 
certain hon. Members I can read from 
their faces that they are very much 
disappointed at not getting time. 
But I am equally nervous and feel
ing concerned that within the time, 
however much we might extend it, all 
the hon. Members cannot be accom
modated. We will try to accommo
date as many Members as possible. 
Certainly, there are a large number of 
Members who have given substitute 
motions and still they have not yet 
been called. We will sit up to 
6 O’clock.

Pandit K. 0 . Sharm* (Hapur): A 
time-limit of seven minutes may be 
fixed.

Hr. Deputy-Speaker: If the House 
agrees, I shall have no objection to 
allow even ten minutes, let alone 
seven minutes.

Pandit K. C. Sharma: That will do.
Mr. Deputy-Speaker: If the hon. 

Members agree to ten minutes, then 
they can say so.

Shri Mmhanty: No one from our 
side has spoken so far. So, ten 
minutes will not be sufficient

Mr. Depaty-Speaker: He is the 
leader of his group. In his case, an 
excepUoa*wiU be made.

Shrlm ati B ias Jala D evi (Q oatpara):
Mr. Deputy-Speaker, Sir, When plans 
for the development of, the country 
are planned out, they must take into 
consideration the various aspects o f 
the future—growing popula
tion, calamities and nature’s, 
vagaries, increasing prices in 
international trade, shortage of food 
production in under-developed coun
tries, • socio-economic revolution which 
has upset the economic security of the 
country, the result of 'indiscriminate 
issuing of import licences which 
created problems of foreign exchange, 
the capacity—and this fs Important— 
of raising internal resources, all these 
points should have been taken into 
consideration. But I am sorry that 
the Planning Commission did not giv# 
necessary thought and foresight to 
this problem. This lack of foresight 
i«nd broad vision of the future on the 
part of the Planning Commission is 
indeed very unfortunate and dis
appointing. We seem to be having 
a breathless race for industrialisation 
and advancement. Now the time has 
come to cry a halt; survey the sur
roundings and situations before 
coming to a dead stop. If we do not 
stop, we may fall down on uneven 
ground or slip in the abyss or come 
to the dead end. I am not saying 
that we should retrace our steps. I 
am only saying that there should be 
a re-assessment of the existing re
sources. There should be concen
trated and consolidated plans on 
specific programmes and projects 
which have made advance or pro
gress. There is a sloka in Gita run
ning thus:.

Even our Gita tells us that there 
should be concentrated effort there 
should be no branching out of our 
efforts or resources or energies. So, 
there should be no new commitment 
involving fresh loans. We ace, of 
course, very grateful to the foreign 
countries for the aid without which
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■we would have been in great trouble, 
but the prestige of India is at stake 
by getting deeper and deeper into 
debts. India's position in the world 
market must be honoured. The re
joicings on the brighter aspects of 
fresh foreign loans is not at all 
desirable because the bigger the 
foreign aid the longer the restrictions 
on foreign exchange would be.

I am glad that many of my hon. 
colleagues have agreed to give prior
ity to food and agriculture. To achieve 
the necessary food production in our 
country, comprehensive schemes for 
increased production should be there. 
There should be direct State respon
sibility for procurement and distri
bution. Co-ordination of all Govern
ment departments to prevent dupli
cating efforts should be there as well 
as to avoid delay and confusion. 
There should be curtailment of de
partmental expansion for there is a 
tendency to expand the departments. 
There should be encouragement also 
for efficiency and concentrated effort. 
If there are lesser number of officers 
with greater responsibility and better 
encouragement, I am sure the 
lethargy and this pathetic atmos
phere in the administration will 
vanish.

Community Development and NES 
blocks should be centres of increased 
food production and self-sufficiency 
in foodgrains; but other programmes 
can go slow, when the entire country 
is laid out with such CD blocks, we 
will have sufficient,food production 
throughout the country.

I am glad the hon. Minister has 
stated that the people should be pro
vided with something better. I am 
completely in agreement with him, 
but the drastic cuts in fKe sdcial ser
vices is a complete contradiction to 
this statement The fundamental 
principle for railing the standards of 
the pebple and building up of the 
nation itself is the people's content
ment and co-operation. The psycho

logical approach is necessary for 
gaining the co-operation and support 
of the people. The very object of 
the Five-Year Plan will be defeated 
if we fail in this.

The Plan seeks to benefit the peo
ple and if the people are not benefit
ed immediately and if we do not gain 
the confidence of the people, none of 
the items in the Plan will be a suc
cess. Naturally, it is the birthright 
of every man to have the necessities 
of life, such as food, education, health, 
housing and social welfare. It is re
grettable that the vital necessities of 
education, health and social welfare, 
specially welfare of the backward 
classes, should have been reduced. 
The original allocation of Rs. 945 
crores in itself falls short of the 
actual requirements. The economic 
depression, of course, put a restrain
ing hand on this original allocation of 
Rs. 945 crores to be retained.

I am not suggesting that there 
should be any new taxation on the 
already overtaxed nation and starv
ing country, which will only create 
frustration, lack of confidence and 
security among the people. 1 am not 
even seeking for fresh avenues for 
internal resources. I am only seek
ing a simple adjustment of the exist
ing resources from the various heads 
of development. If economic restric
tions demand certain reductions in 
social services, the reduction in the 
item ‘Housing* in Table VI may be 
retained. Taking into consideration 
the winding up of rehabilitation in 
West Pakistan and the hon. Minister’s 
statement on reduction of stall and 
officers in this region, Rs. 20 crores 
may be deducted from item 6. For 
adjusting the reduction in the social 
services head of development I have 
the following suggestions. Let a re
duction be made from ‘irrigation and 
power’ of Rs. 20 crores, from Indus
tries and mines’ of Rs  ̂ 14 crores and 
from ‘transport and communications’
of Rs. $5 crores. The publicity of 
Five-Year Plan may be drastically
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cut because the Five-Year Plan could 
not keep up the original programme 
and wrong assurances and painting of 
rosy pictures of the prosperity of the 
country should not be falsely 
exaggerated. The bead ‘Miscellane
ous’  can be curtailed by Bs. 10 crores. 
So, the total comes to Rs. 99 crores. 
This Rs. 99 crores should be utilised 
for eliminating the reduction in social 
services and racing the allocation of 
Rs. 810 crores to the original Rs. 945 
crores.

Social welfare should be a separate 
head of development and should not 
be grouped along with other items. It 
has drastically been cut from Rs. 29 
crores to Rs. 9 crores. This cut 
should be restored entirely because 
social welfare is an all-absorbing 
subject.

I hope that the hon. Minister will 
kindly accept these suggestions.

Shri Mohammed Imam: Mr. Deputy- 
Speaker. Sir, I have heard with great 
interest the speeches made by various 
hon. Members and also the lengthy 
speech made by the hon. Minister. 
After hearing the speeches and after 
going through the Report of the 
Planning Commission, we are con
vinced that the Second Five-Year Plan 
is getting into increased difficulties. 
Even during the operation of the 
Plan, during the first year we noticed 
that the Plan has got into immense 
difficulties. There has been a strain 
on the resources, both external and 
internal. There has been a steady 
decline in the position of foreign 
exchange. There has been a sharp 
increase in the prices and I am afraid 
that the Planning Commission based 
the Plan more on speculation than on 
actual calculations.

It is not as if these difficulties were 
sudden and unexpected. They mani
fested themselves even during the 
operation o f the T int Five-Year Flan. 
There -were sty>rtfaUs in the operation 
of the First Five-Year Plan and the 
States specially had to struggle con
siderably to implement the Plan that

of Second Five Year 
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was allotted to them. In spite of this, 
the Planning Commission embarked 
on an ambitious Plaq of Rs. 4,800 
crores. What is more, they enter
tained a very robust optimism at the 
commencement of the Plan. They 
expected to find all these funds from 
various resources.

A plan, whatever may be its nature 
and its size, must fulfil certain obliga
tions. It must be certain, because it 
is through a Plan that we will be hold
ing out promises to the country’s tax
payers that we are going to fulfil this 
Plan to their satisfaction. It must be 
backed up by necessary funds; it must 
be backed up by necessary resources. 
Otherwise we will be building a 
mighty edifice on very loose founda
tions and it will require herculean 
efforts to sustain that edifice.

Here, the Planning Commission 
framed a Plan on the basis of Rs. 4,800 
crores. They hoped to get this money 
through four major resources. All 
this money should come, according to 
them, through additional taxation, 
through borrowing, through external 
assistance and through deficit financing. 
Contributions from Railways and 
other things are of minor importance. 
When this Plan was announced, many 
doubted the wisdom of the Planning 
Commission. Many said that it would 
be impossible to gather so much of 
resources. Many also expressed their 
doubt that the Plan would end in 
failure. In spite of this, both the 
Planning Commission and the Govern
ment were very confident. It was pro
claimed not only by the Planning 
Commission, but by the Prime Minis
ter and others that there would be no 
question of pruning the Plan. They 
said that they would push through the 
Plan. They said that they would stick 
to the target of Rs. 4,800 crores. They 
said that they will see that all the 
schemes included in the Plan are 
implemented. But, within two years, 
we find that the Government, the 
Planning Commission and the* people 
are confronted with various difficul
ties.



7555 Motion re 19 SEPTEMBER ISM Appraisal and Prospects 7556

[Shri Mohammed Imam]
What I want to know is this. Did 

the Planning Commission take into 
account all the factors before they 
framed this Plan? It is true they pro
vided and they anticipated that they 
would get Rs. 800 crores through 
additional taxation. They expected 
that they would provide Rs. 1,200 
crores through borrowing. They 
expected Rs. 800 crores through 
external assistance and they provided 
Rs. 1,200 crores through deficit finan
cing. I am afraid, the Planning Com
mission did not consider the con
sequences of having made these pro
visions. In every plan there are three 
parties. Here also, three parties are 
concerned, who are intimately con
nected and who are all responsible for 
the implementation of the Plan. The 
three parties are, first, the Planning 
Commission. It is expected of them 
that they prepare a realistic plan, a 
workable plan. Government is the 
agency that has to implement the 
plan, the third party is the people and 
they are expected to co-operate. Let 
me briefly explain how far the various 
parties have discharged their duties.

The Planning Commission has to 
see that they are able to deliver the 
goods and they have to see when they 
are framing the Plan that they do not 
create unnecessary complications. I 
am afraid they rather built their plan 
on speculation. They did not take the 
actual facts into consideration. They 
have expected domestic resources to 
the extent of Rs. 800 crores. But, we 
find that the resources have fallen 
short. I am not going into the details 
because I have no time. They said 
that there must be additional taxation 
to the extent of Rs. 450 crores. They 
did not take into consideration the 
effect it would have on the people. 
They bargained for public loans to the 
extent of Rs. 1,200 crores. They did 
not consider what effect it would have 
on public economy. They expected to 
get Re. 1,200 crores through deficit 
financing  ̂ They did not take into 
account the effect it would have on

ef Second Five Year 
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the prices and the inflation it would 
create. What is more, they did not 
take into consideration the capacity 
of the States to implement this Plan. 
Out of Rs. 4,800 crores, the States' 
share comes to Rs. 2,200 crores. Did 
they really believe at the time of the 
framing of the Plan that the States 
would fulfil the target that has been 
fixed for them, knowing full well the 
condition of the States? Many States 
are deficient. They have been strug
gling for their day-to-day existence 
and day-to-day expenditure. In fact, 
the Finance Commission has clearly 
pointed out—I will read out what it 
has said—

“Our scrutiny of the States’ fore
casts disclosed that not only were 
the contributions from existing 
revenues, which were assumed for 
financing the plan, not available, 
but also that, in some States, the 
committed expenditure would 
absorb part of the resources which 
they were expected to raise for 
the plan through additional taxa
tion.”

The Finance Commission has clearly 
pointed out that the States are not in 
a position to undertake any extra 
burden. The Mysore Government, I 
know, at the beginning of the Plan, 
submitted a memo to the Legislative 
Assembly and I presume it has been 
sent to the Centre also and they have 
pointed out that for the whole Five 
Year Plan, the only surplus available 
would be to the extent of Rs. 1 crore. 
They failed to take into consideration 
the financial condition of the States.

What is more, they never thought of 
the position of foreign exchange. As 
financial experts and economic experts, 
it was their duty to have anticipated 
at that time what the impact will be 
on foreign exchange and how much of 
foreign exchange would be needed. 
They never did any of these things. 
The result is, we are in trouble. It 
looks as if the Planning Commission
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has set up a trap and asked the Gov
ernment and the people to ‘walk into 
it. I demand better responsibility. 
They must take all factors into con
sideration and prepare a plan. When 
we announced the plan, we have 
practically given a solemn undertaking 
to the people, an assurance to the 
people that we are going to fulfil 
every part of the plan. When we have 
failed to do so, it means that the Plan
ning Commission has not fulfilled the 
responsibility which was entrusted to 
them. I agree with Shri Naushir 
Bharucha who just now spoke that if 
this is the way plans are prepared, I 
must also say, if this is the way plans 
are prepared without scrutiny, with
out any basis, I do not And any justi
fication for the existence and continua
tion of the Planning Commission. I 
know, the Planning Commission must 
be composed of experts, must be com
posed of people who are well experi
enced. On the other hand, sometimes 
1 find the Planning Commission is a 
paradise for favourites or is a place, 
an institution, where political jobs are 
offered.

1 come to the Government. They 
levy taxes in the name of the Plan 
In both the two previous years, they 
have levied taxes. In 1956-57, they 
levied taxes to yield a revenue of 
Rs. 81 crores. During the previous 
year, they levied taxes to yield a 
revenue of Rs. 101 crores. The Plan
ning Commission has stated that, the 
States and the Centre put together, 
the total yield from extra revenue 
comes to Rs. 900 crores. How much 
of it is available for the implementa
tion oi the Plan? Very little. Most of 
it is taken away for non-planned 
expenditure, for day-to-day adminis
tration, for increasing staff. What is 
more, I must say, the Government, 
have been utilising all the resources 
that are gathered in the name of the 
Plan for other purposes which were 
not expected.

♦
Hr. De*aty-Speaker: The hon. Mem

ber may now conclude.

Plan
Shri Mohammed Imam; Another

point I have to deal with. I hope I 
will get another opportunity.

Regarding the people, I must say, 
their part has been magnificent. They 
have paid all taxes. In fact, it was 
contemplated in the Plan that addi
tional taxation would be to the time 
of Rs. 450T crores. Now, I find that 
they, have paid more than Rs. 900 
crores. And they have co-operated 
willingly.

Now I come to allocations, distribu
tion of the work. Though it was said 
that the Plan would not be- pruned, 
it has been pruned. Now, the Gov
ernment have adopted another policy. 
They have divided the Plan into 
various categories: core projects, non
core projects, near the core projects 
and no-core-yet-named projects; and 
this has given them an occasion, 1 
think, to select important plans as 
they please. I went through all the 
core plans. I find from a scrutiny 
how some areas, especially the 
southern region, has been neglected 
absolutely neglected. Of all the money 
that is being spent, I would like to 
ask you how much has been spent in 
the South, how much is spent on tne 
three gigantic iron and steel factories, 
how much on the gigantic irrigation 
works like Hirakud, Chambal, Bhakra- 
Nangal etc. I even find from the core 
that has been prepared that ahnost all 
those factories come under certain 
regions.

Mr. Deputy-Speaker: The hon. Mem
ber should conclude now.

Shri Mohammed Imam: Only two
or three minutes more. This is very 
important. I am representing the 
South.

Mr. Deputy-Speaker. He got 15
minutes.

Shri Mehamqied Imam: I am repre
senting the South. Nobody else has 
spoken.

I have gone through it  For Kerala 
hardly about Rs. 50 lakhs has been
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[Shri Mohammed Imam] 
allotted. Mysore was formerly allot
ted Bs. 4f crores for its iron and steel 
works, the fitst iron and steel works 
undertaken in India. It was allotted 
and now they want to take it away. 
About Rs. 100 lakhs had been allotted 
for the Mallaprabha and other irriga
tion projects in that arid area which 
was a desert.

An Hon. Member: Rs. 400 lakhs.

Shri Mohammed Imam: And now it
has been taken away. There are 
major rivers like the Mallaprabha, 
Gataprabha, Krishna, Cauveri etc., but 
nobody bestows any attention on them. 
JThe Sharavathi hydro-electric project 
is the grandest and best in the whole 
of India.

Shri T. B. Vlttal Kao (Khammam):
Going to be.

Shri Mohammed Imam: No, even 
now. It escaped their attention. They 
did not want to include it. The 
Bihand hydro-electric project in U.P. 
was never thought of, contemplated, 
even its estimates were not prepared, 
and all of a sudden we find it has been 
included m the core of the Plan. I 
am not sorry it has been included, but 
there must be a judicious proportion. 
I find many fertiliser factories are 
going to be started near Hourkela, 
Durgapur etc. We have got one up- 
to-date factory in Mysore. Nobody 
bestows attention on it. If you make 
a judicious analysis of all these things, 
you find that the South—Andhra, 
Kerala and Madras put together— 
hardly gets 10  per cent

An Hon. Member: And Maharashtra.

Shri Mohammed Imam: Maharashtra 
also. We are also part of India, but 
we come from the South. Is it because 
we are living far away from Delhi 
that this stepmotherly treatment is 
given to the Sonth? In fact, I demand 
bettef justice from the Planning Com
mission.

Plan
Shri 0. K. Bhattacharya (West 

Dinajpur): ■ The previous Finance 
Minister came from the South. How 
can there be stepmotherly treatment?

Shri Mohammed Imam: But the
previous Finance Minister only levied 
taxes. He conceived too much and 
brought forth nothing.

Mr. Deputy-Speaker: Now at least 
he has said what he wanted to.

Shri Mohammed Imam: At least in 
the North you have got facilities, big 
rivers, big lakes, other things. What 
about the South? Is it our misfortune 
that we are living a thousand miles 
away? I do not think the Planning 
Commission has ever visited it. I 
know the Mysore Government repre
sentatives have been coming here 
every fortnight and asking for better 
treatment. They say “No” . We all 
pay revenue, we all pay taxes. You 
gather it, but there must be a judicious 
and equitable distribution of the funds 
that are available. It is only that 
which will keep us contented.

Mr. Deputy-Speaker: I am also
being denied the opportunity for judi
cious distribution of time.

Shri Mohammed Imam: Only one 
more point. Am I getting another 
chance when 1 move my amendment?

Mr. Deputy-Speaker: At least now 
he should finish. I do not know about 
any other opportunity.

Shri Mohammed Imam: All the
schemes can be undertaken by judi
cious adjustment of funds, by-giving 
up such projects or schemes that are 
of an ideological nature, that are of 
a sentimental nature, or schemes that 
are of such a nature that are intended 
to fulfil party affiliations and interests.

I am not against agricultural deve
lopment. It must be done. But I 
want to say something about the C D. 
and N.E.S. blocks. Yesterday I read in 
the papers that the Minister of Com
munity Development wants to spend



7S& Motion re 19 SEPTEMBER 1958 Appraisal and Prospect* 7562
of Second Five Year

Plan
Ri. 200 crores. I am interested in 
rural developm ent, but many of us 
are aware how much of these funds 
are misused.

Mr. Depoty-Speaker: He need not
take that up now.

Shri Mohammed Imam: I have got 
official information that to spend 
Rs. 50,000 they jipend Rs. 1,50,000 on 
staff. I think a little reorientation is 
necessary.

Shri C. K. Bhattacharya: Sir, let one 
thing be recorded. Our Finance Minis
ters from the beginning have all along 
been from the South,—Shri Shan- 
mukham Chetty from the South, Dr. 
Matthai from the South, Shri 
Deshmukh from Maharashtra, and 
Shri T. T. Krishnamachari from the 
South. How can there be any step
motherly treatment?

Mr. Deputy-Speaker: Let not that 
controversy be taken up just now.
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Mr. Deputy-Speaker: The hon
Member might continue on Monday.

15*1 bra.
COMMITTEE ON PRIVATE MEM
BERS’ BILLS AND RESOLUTIONS

T w e n t y -S eventh R eport

Shri Balasaheb Patti (Miraj): I beg 
to move:

“That this House agrees with 
the Twenty-Seventh.-Report of the 
Committee pn Private Members’ 
Bills and Resolutions presented to 
the House on the 17th September. 
lfldB” .

Mr. Deputy-Speaker: The question
is:

“That this House agrees with 
the Twenty-Seventh Report of the 
Committee on Private Members’ 
Bills and Resolutions presented to 
the House on the 17th September, 
1958.” .

The motion was adopted.

Sardar A. S. Salgal (Janjgir): I 
have tabled an amendment to this 
motion.

Mr. Depnty-Speaker: I was looking 
towards the Member, but he did not 
get up. So, what could I do?

Sardar A. S. Sairal: Unless you
place the motion before the House, 
how could I move my amendment?

Mr. Deputy-Speaker: When I looked 
at the Member, he ought to have got 
up.

Sardar A. S. Saigal: After he had
moved the motion, I was standing.

Mr. Deputy-Speaker: I looked at
the hon. Member to find out whether 
he was prepared to move it, but he 
did not get up.

Sardar A. S. Saigal: I had given
notice of it yesterday.

Mr. Depaty-Speaker: Anyhow, we
can see that afterwards, because the 
hon. Member’s Bill is not perhaps 
being taken up today.

Sardar A. S. Saigal: But the motion 
is being adopted today.

Mr. Depaty-Speaker: The House can 
modify it at any time it likes. Now 
that the motion has been adopted, the 
hon. Member can take that oppor
tunity next time .when this Bill would 
be coming up. Since his Bill is not 
coming up today, it would not 
materially affect him. That is what 1 
am submitting. I am not barring him 
out So, he should not feel <**•’ 
appointed at that.




